FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 201s6)

FOR THE ATTENTION OF THE CREDITORS OF
MKM DIAMONDS PRIVATE LIMITED

R

i MKM Diamonds Private Uimited

2. | Date of incoporation of corporate debior 22/05/2008

_ETNﬂherilyunderwhb‘nwfmratedetxar Cﬂmanylmomoramdunoerme&mpamﬁmma
is incorporated / registered Mﬂarmwnnkgiﬂmrofmmpanm‘ Mumibai

ER U36ETINH:

§

Address of the registered office and BC4011 (West Core Entrance). 4th Fioor, Bharat Diamond |
prncipal office (if any) of corporate Bourse, BKC, Bandra (East) Mumbal 400051
debtor

o

8. [Insolvercy commencement date in The order was pronounced on 01/09,2023. However, the

respect of corporate debitor ln{emnﬁsolmmﬂnfm&cnalcammk:mamﬂm
said order on 04/09/2023. 0 e
7. | Estimated date of closure of insovency | 28/02/3024 TR ==
resolution process ke bl

8. [Name of the insolveney professional Name : Mrs, Dipti Amit Thite

acting as interim resolution professional IBBI Reglstration Number:

Registration number of the insolvency IBBI/IPA-002/1PNO108T/2021-2022/13629

professional acting as interim resolution
ional

professionai

9. |Address and e-mail of the interim Address: Fiat No. 8, B Bullding, Ranyanagan Housing |
resolution professional, as registered Saciety, Bibwewadi, Pune 411037
with the Board Emaildipti@csdiptithite.com

10.|Address and e-mail to be used for Address: Off. No. 204, "Siver Mist Apartment Cendominium’”
correspondence with the interim Nr. Neelayam Theatre, Sadashiv Peth, Pune 411030
resoiution professional £ i iptithite.com /cirp.mi gmail.com|

£
11 Last date for submission of claims 118/06/2023
12/ Classes of creditors, if any, under Not Applicabie
clause () of sub-section (BA) of section
21, ascertained by the interim resolution

Names of Insolvency Professionals Net Applicable
identified to act as Authorised
Representative of creditors in a class
| _|(Three names for each class)

14/(a) Retevant Forms and Web link: https://ibbi govi

(b) Details of authorized representatives | Physical Address: Not Applicable
are avallable at:
Notice Is hereby given that the National Company Law Tribunal, Mumbai Bench has
ordered the commencement of Caorporate Insolvency Resolution Process of the MKM
DIAMONDS PRIVATE LIMITED on 01/09/2023.

The creditors of MKM DIAMONDS PRIVATE LIMITED, are hereby called upon to submit
their claims with proof on or before 18/09/2023 to the interim resclution proféssional at
the address mentioned against entry No, 10.

The financial creditors shall submit their claims with proof by electronic means only, All
othercreditors maysubmitthe claims with proof in person, by post or by electronic means,
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class]in Form
CA - NotApplicable

&

Submission of false or misleading proofs of claim shall attract penatties.

SD/-
Date: 09/09/2023
Place: Pune Diptl Amit Thite

Interim Resolution Professional
IBBI Registration Number: I88I/EPA-DOZ/iP-N01087/2021‘2022/ 13629

Public announcment  made n * Achve Times’
reqording intation of cirRP on 01/04|2023
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